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Bhri Indrajit Gupta: As far as I
know, this wage board has rather a
peculiar characteristic because it is
the first wage board which is going
to deal with an industry part of which
is in the public sector and the other
part in the private sector. That is
why 1 wanted to ask whether Gov-
ernment has any contemplation while
framing the terms of reference,
whether there is any likelyhood of
thelr directing the Board to consider
two separate sets of decisions, one for
the steel plants in the public sector
and another for those in the private
sector.

SBhri Nanda: That is not being
contemplated.

Mr. Speaker: He explained it. 1
think the hon. Minister said that there
is a desire to have a uniform stan-
dard for the whole of India without
any difference between the private
and the public sector.

Next guestion.

Newsprint Factory in Rangra
+
Shri Bhakt Darsham:
Shri Hem Raj:
7 Shri Sarju Pandey:
| Shri D. C. Sharma:

Will the Mini.ter of Commerce and
Industry be pleased to refer to the
reply given (o Starred Questiom
No. 200 on the 10th August 1961 and
state the progress made so far in

seiting up a newsprint !actory in Kan-
gra District of Punjab?

The Minister of Industry (Shri
Manubhai Shah): The licensed capa-
city of the newsprint mill proposed to
be set up in the Punjab has since
been increased from 30,000 tons to
60,000 tons per annum.

The party have not yet submitted
the final proposals of foreign col-
haboration terms, etc.
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Shri D. C. Sharma: What are the
parties with whom the Government
is negotiating for the setting up of
this factory?

Shri Manubhai Shah: This is a pri-
vate industry and the industrialists are
negotiating with a Canadian firm and
two or three consortiums in  order
to get the technical know-how

Shri Achar: In view of the very
great shortage of newsprint, may I
know what steps are the Government
taking, especially in view of the elec-
tions that are coming and the great
demand for the newsprint?

Shri Manubhai Shah: The House
will be glad to know that many ex-
tensive steps have been taken to bring
the country to self-sufficiency in
newsprint. This is one factory in
Punjab with 60,000 tons capacity;
there is another factory'to come up in
Moradabad and a third in Karad in
Maharashtra, each with 60,000 tons
capacity. The public sector factory
NEPA is being expanded from 30,000
to 60,000 tons. In the next three
years we shall have more than 2-5
lakh tong per year.
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Shri T. B. Viktal Rao: According te
the Industrial Policy Statement we
should avoid concentration of eco-
nomic power in a few hands. Then
why has a licence been given to Mes-
sre. Karam Chand Thapar and Sons
who has already got so many

industries?

Shri Manubhai Shah: I would not
like to discuss individuals here but
al] these aspects have been fully con-
sidered.
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Mr. Speaker: The hon Member
ought not to go on sitting and talk-
ing.

Shri A. M. Tarlq: I am sorry, Sir.
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Mr. Speaker: To an earlier ques-
tion from Shri Vittal Rao as to why
one individual was given all the con-
tracts or licences, the hon. Minister
replied that it was the question of
an individual. It is a matter that re-
quires explanation to this House.

Shri Manobhai Shah: That is  not
true, Sir. This particular party has
very few paper factories........
(Interruptions.) .
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Shrl . B. Vittal Rao: He has got
two paper factories.

Shri Manubhai Shah: My submis-
sion was that the eases of individuals
should not perhaps be a matter of dis-
ocussion here.

Mr. Speaker: So far as the Indue-
trial Policy Resolution is concerned
it says—the Act also says that there
must be as large a dispersal as pos-
sible, not only in area but in indi-
viduals also.

Shri Manubhai Shah: It is so, Sir ...
(Interruptions.)

Shri A. M. Tariq: He has already
got a mill in Jagadhri in Punjab.

Shri Manubhai Shah: The point is
that there are two matters which are
being mixed wup. This is a news-
print factory: there is no newspring
factory in the State. This is a new
line altogether. Secondly, we always
try to encourage new entrepreneurs
as far as possible in all these consu-
mer industries. In the last five years
more than 20 new industrial entre-
preneurs have come up entirely in
the paper industry.

Shri Hem Raj: May I know whether
the report of the foreign experts of
our foreign collaborators has been
considered?

Shri Manubhai Shah: They are still
considering it. Specimens of Punjab
woods have been sent out in order
to test the suitability of the fibreg and
to decide on many other technicalities.
This is a difficult industry and a
thorough research work has to  be
done before the final project report
is prepared.

Shri T. B. Vittal Rao: Is it not a
fact that the Andhra Pradesh Gov-
ernment wanted to start a factory in
the public sector in Bodaun and it
was not given a licence?

Shri Manubhai Shah: No, there was
nothing of that sort. The House will
recall that the Andhra Pradesh Gov-
ernment has been given a licence for
quadrupling the existing paper fac-
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tory. We have also told them thas i?
they or anybody els¢ wants to put &
paper factory in thet place they will
be welcome.

Shri Braj Raj Singh: Who are the
other applicants who had applied for
setting up this factory in Punysb or
elsewhere in the public sector?

Shri Manubbhai Shah: None, Sir.

Shri T. B. Vittal Rao: May [ point
out that ia the Second Pian,
Rs. 5 crores were provided for a news-
print factory in Andhra Pradesh but
it was not taken up because licence
was not given?

Shri Manubhai Shah: That was quite
a different thing That was to  be
produced from sugarcane begasse
while this is to be produced from
coniferous woods. Research work
made in respect of bagasse is so in-
complete that the Goevernment of
India did not think it practicable o:
economical to set up such a news-
print factory.

Shri T. B. Vittal Rao: Is bagasse
not going to be used in Moradabad?

Shri Manubhai Shah: Things are
getting too much mixed up. The
Moradabad factory is being put up
by a private industrialist based on
certain latest researches carried out.
Still experiments are going on, The
House would recall that the Second
Plan provided for a public sector
undertaking at Sakarnagar. We went
on sending out samples to Germany
and other countries and unless we
were convinced from the technical re-
ports of the foreign as well as the
Indian experts that it would be fruit-
ful, we did not want to repeat the
mistake of NEPA.

Shri Heda: May I know whether it
is not a fact that the hon. Minister
himself has said several times on the
floor of this House that newsprint can
successfully be manufactured out of
bagasse and that the only hitch was
that the collaborators should guaran-
tee and that that guarantee was not
forthcoming? In that case, did they
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‘try any private individual to come
forward?

Shri Manubhai Shah: I have ex-
plained this several times before this
House—the circumstances in which
the Sakarnagar project had to be
given up and the background reasons.
Those causes still continue. In the
Third Plan we have made no provi-
sion for a newsprint factory in the
public sector. Only the expansion of
the NEPA factory is being under-
taken in the public sector.
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Mr. Speaker: Evidently, the hon.
Members want to know this. If ulti-
mately bagasse is found a suitable
commodity from which paper could be
manufactured, why was this given
up?

Shri Manubhai Shah: As ] explain-
ed earlier, the Sakarnagar factory was
meant for newsprint. There is no
difficulty for making paper out of
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bagasse. Already in India seven
factories are making paper out - .of
bagasse. The Second Plan provided
for the establishment of a newsprint
factory in Andhra Pradesh based on
bagasse. The experiment which we
carried out with foreign technical
collaborators in different countries of
the world proved completely unsuc-
cessful. Therefore, in the second
Plan, it was given up. Subsequently,
in Mexico and in Cuba some sugar
factories of the American industria-
lists have to some extent succeeded
in using bagasse and that is the pro-
cess which the two private industria-
lists are going to take up. Till we are
sure that the thing can succeed,
having had a failure in NEPA we do
not want to go on with an uncertain
process yet.

Pattern of Assistance to State
@evornments

Mathur:
Shri Ram Krishan Gupta:

Will the Minister of Planning be
pleased to state:

(a) what conclusions Planning
Commission has arrived at regarding
the pattern of assistance to be given
to the State Governments;

(b) how it differs from the pattern
adopted during the Second Five Year
Plan; and

(c¢) what would be the effects of
this change?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) to (c). Pat-
terns of Central assistance for State
Plan schemes and Centrally sponsored
schemes were recently reviewed in the
context of the Third Plan. The con-
clusions reached have been intimated
to the States and will operate in re-
lation to the Annual Plans of States
for 1962-63 which are at present un-
der discussion. The main object of
indicating patterns of assistance for
specific shcemes is to stress the major
priorities and objectives of the Na-
tional Plan in the plans of States

+
Shri Harish Chandra
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